HIGH COURT OF DELHI : NEW DELHI

No.R3\ -324/G-9/Genl.-I/DHC

'Dated 25};0 ;’2’

TENDER NOTICE

Sealed quotations are invited for supply of 08 Nos. of Steel Trolleys for this
Court. '

Interested parties should submit their quotatioh giving all specification,
details, warranty, etc. for supply of Steel Trolleys to this Court. The quotation
should be addressed to the Registrar General, High Court of Delhi and submitted to
the undersigned in Room No. 6, Ground Floor, Administrative Block, High Court
of Delhi, Sher Shah Road, New Delhi- 110003 latest by 15.11.2021 till 04.30 P.M.
The quotations received thereafter shall not be entertained under any
circumstances. The words“QUOTATION FOR STEEL TROLLEYS” should be
suprescribed on the top of envelope containing quotation. Interested parties may
inspect the sample of the Steel Trolley lying in the General Stores, 2" Basement,
Administrative Block of this Court on any working day between 11 AM to 4 PM.

This Court reserves the right to accept or reject any or all quotations without

assigning any reason, whatsoever.

r | . ’ ' Admn. Officer (Judl.)




